IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, AJAIPUR BENCH, JAIPUR.
OA 41/2003 | DATE OF ORDER: 20.3,2003
Mahendra |Singh son of Shri Gandi Rem, aged about 338 years ,

Village & post Piprauli, Dist%ict Bharatpur, last emp loyed on

the post|of Gangman in Western Railway, J aipur' Divis ions

yeee Applicant

VERSUS
L Union of India through General Manager, Northem- Western
Railway ,| Jailpurj : 3
24 Divisional Railway m'anager, Nestern Railway, Jaipur

"/ -Division, J aipurs
s, Respondents
None present for the spplicantd

CORAM ¢
Hon! ble |Mr s HiO¢ Gupta, Member (Administrative) .

Hon'b 'lﬁé Mr. M.,Ls Chauhan, Member (Judicial)

/ - | ORRER (ORAL)

5 JP 4 a " . ‘ °

acd Tt is seen from the record thaf on 65222003 and 2744242003,
£~ v L ] :

. \nﬁ,g‘.fr- ~ the leamed counsel for the applicaht sought adjourment, On
B 123382003, none appeared on behalf of the gpplicant, The casel}

was adjbourned and it was specifically ordered to list it as a
last opportunity. for today but today aiso none appeared on behal:
of the |applicant, It appears that the applicant is not interes¥
in pursuing this OA;i Therefore, thils OA is dismissed for non=-

prosecytioni

(M,L. QHAJHAN) (H.,0., GUPTA)
MEMBER (J) , MEMBER (A)




